SCHEDULE n
FORM D
PROOI“ OF CLAIM BY FINANCIAL CREDITORS

(Under'Regulatxon 18 ofthe Insolvency 'md Bankruptcy Board of India (Liquidation Process)
, « Regu ations, 2016)

03.09.2019

UK Sures

. Mr Y adhaknshnan ;
b H‘avin‘gfdfﬁbé [ ,,

, . shoka Avenue,
-Kodambakkam Chermax 60‘0 Q24

‘ "ssmn of p oofofc]alm in respect ofthe liquidation of M/s. Dream System Pvt.Ltd.,
Vi ~under t w Insolvency and: Bankmptcy Code, 2016

“7'6§fibfciaim in respect of the liquidation of M/,
are set'out below:

AME OF F]NA\JCI'AI; CREDITOR L M/s. RKTC Logistics Pvt.Ltd.
e INCORPORATED BODY PROVIDE

ol ~IDF\ITIFICATION NUMBER: AND PROOF OF
INCORPORATION; [F A PARTNERSHIP.OR INDIVIDUAL
: PROVIDF IDFNTIFICATION RECORDS*OF-ALL THE

I PARTNER ORTHE INDIVIDUALY: 0

CIN: UB3095TNI010PTCO75039

o || ADDRESS-AND: F\/IAIL OF-FINANCIAL CRFDITOR FOR
CORRESPOVDE\TCE )

20/20, Buddha Street, Ashcka
Avenue,
Kodambakkam, Chennai — 600 024

“TTOTAL AMOUNT OF CLAIM, INCLUDING ANY

L CINTEREST, AS AT THE LIQUIDATIO\I COMMENCEMENT

g ",DATF AN DETAILS'OF NATURE'OF CLAIM (WHETHER
. 'TERM LOAN,SECURED UNSECURED) .

TOTAL CLAIM: Rs.54,54,100/-.

iib DE : i'CUMENTS BY REFERENCE TO WHICH
| THEDEBT CAN: BF SUBSTANTIATFD o

(i) Bank statement of the
Claimant;

(i) Ledger statement;
(i) Order of the NCLT,
Chennai dated 02.04.2013
Order of the NCLT, Chennai
dated 02.04.2018

s FTAILS OF-ANY ,.ORDFR OF A COURT OF TRIBU\IAL
SETHAT HAS'ADJUDICATED ON THE NON PA‘( MENT OF
: gg?ZILS OF HOW AND WHEN DEBT TNCURRED On requests from the Corporate
Debtor, the Director of the Applicant,
being an erstwhile Director of the
Corporate Debtor, had authorized the |
advancing of moneys to the Corporate |

Sor i?t{u;: LOBISTICS P Lis,

(e b

Director




Debtor from the Applicant Company in
order for it to service its labilities, }
| repay its creditors and for day to day j
functioning of the Corporate Debtor. |
| The Corporate Debtor had committed al
| default in repayment of the moncy9§

advanced and to the shock and surprise )

of the Applicant, the registered office”
of the Corporate Debtor was focked,
and Directors were not traceable.

ATUL 3 'RFDIT,;MUTUAL DFBTS OR NIL
-ALINGS BETWEEN' THE

JAND HE FINANCIAL CREDII}QR |
i ‘OFF: AGAINST THECLAIM
~DETAILSOF ANY "SECURITY-HELD; "THE VALUE OF THE NIL
-SECURITY, AND THE' DATEIT WAS GIVEN ‘
. “DETAILS:OF ANY: ASSIGNMENT OR TRANSFFR OF NIL

EDEBTIN HISFAVOUR
DETAILSOF: THE BANK AC(,OUNT TO WHICH THE 1 RKTC Logistics Pvt Ltd,
CREDITOR’S"SHARE OF THE: PROCEEDS 1 04622980000145
Q IDA TION CAN'B TRANSFERRED Kkbk0000462

: : Kotak Mahindra Bank
UTAND TTACH THB Doc UMENTS RELIED o () Bank statement of the
\IINSUPPORTOF THE CLAIM e S Claimant;
o R S . (i) Ledger statement;
(iii)  Order of the NCLT,
Chennai dated
02.04.2018

Mr Y. Radhaknshnan : '

| Director and;Authorlzed sxgnatory of the Fmancxal Cred1tor
- 120720, Buiddha Strest; Ashoka AVenue;
; /Kodambakkam ‘Chennai =600 024 ;

PAN Card of the Szgnatory is attached herewuh

2818-2019/
N, 12322




AFFIDAVIT

I, Y.Radhzikrishnan,a having office at 20/20, Buadha Street, Ashoka Avenue,
Kodambakkam, Chennai — 600 024, do solemnl ly aﬁlrm and sincerely state as
follows:

1. Theabove named corporate debtor was, at the liquidation commencement
date; that is, the 30" day of July, 2019 and still is, justly and truly indebted to the
Claimant to the sum of Rs.54,54,100/~,

2. In respect my claim of the said sum or any part thereof, I have relief on

the documents specified below:

Bank statement of the Claimant:
Ledger statement;

"“ QOA042018 o ovre ) aisTics Put. Lid,
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‘3;' Infespect;_o'_f"'”said sum O"fany part fh‘éreof, [ have not, nor have my partners or any
o t'hm%;ﬁdf’ﬂ?s aﬁy,,i)érsbﬁ,' by my/our order, to my/our knowledge or bel
. received any paymmerits, -

of

ief have

- Solemnly affir me, o BEFORE ME
0 " day of September; 2019 i
-and has signed his name in my. preserice '

NOTARY

 VERIFICATION

"éﬁt}‘héfe’ilk'é‘b‘OVeﬁ,'d’o Hereby verify and affirm that the contents of

i _ré‘tﬁ‘je:'éﬁ’dvl‘c:orreéftyoymy knowledge and belief. Nothing is false

and nothing material has been concealed therefrom,

t._ﬁ‘cjh"éﬁhai i this the 3" day of September, 2019,

For RKTC 1.OSISTICS Put, Lig,

L B RN
- Deponent’s signature -
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